DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matter )
Wednesday, 28 September 2016/ 6 Aashwin, 1938(Shaka)
No.80

Sub: DETENTION OF MEMBER

The following message addressed to Hon’ble Speaker, Delhi Vidhan Sabha has been
received from Deputy Commissioner of Police, South East District, New Delhi :

“Hon’ble MLA Sh. Amanatullah Khan. Okhla Vidhan Sabha area, Delhi has been
arrested on 21-09-2016 at 2.30 PM from Sarita Vihar in case FIR No. 952/16, dated 10-09-2016,
u/s 354/506/509/498A/12013/467/468/471 1PC. PS Jamia Nagar, N.Delhi and he has been sent to
Judicial custody in this case.”

Prasanna Kumar Suryadevara
Secretary
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